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SHRI D. N. TIWARY -  The Minister
stated that he has taken several steps in consul-
tation with State Go_vcrnmcmq and has called
the meeting of the varions trad~ unions also.
With all these steps what  improvements have
been brought about ? I want 10 know whether
the thefts have been stopped or are on  the way
of being stopped.

SHRI MOHD. SHAFI QURESHI : There
has beer 2 slight improvement.  But. as the
Hon. Member knows, the situation in the
Bastern sector is far {rom satisfactory. The
Government is endeavouring to take cvery step
to see  that normal law and order situation is
brought about in that area, That would also
cffect the improvement in the functioning of
the Railways. In othcr sectors there has been
slight improvement, bt 1 agree that much need
to be done.
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Employees® participation in the manage-~
ment of Railways

*938. SHRI N E. HORO: Will the
Minister of RAILW AYS be pleased to state :

(a) whether Government  have considered
a proposal regardmy participation of empleyees
m the management of Railways : and

(1) if vo, the decision taken thercon #

FHE DEPUTY MINISTER IN TIHE
MINISTRY OF RAILWAYS (SHRI MOHD,
SHAFI QURESHI) : (a) and (b), I'he Railway
labour are already parucipating in certain
spheres of Railway management activities, The
question of «xtension of these areas is teviewed
from time to time and further steps in this
connection would br taken as and when consj-
dered feasible.

SHRI N. E. HORO: The hon. Ministcr
well nigh said that it was not feasible to allow
paticipation of railway labour in the Adminis-
tration, Even though, I would like to know
the areas where they are allowed participation,
and the arcas where Government have not
found it feasible to aliow them ? Secondly, will
the hon, Minister go astep further and say
very bedly that Government would allow
labour full participation in tbe management of
railways ?

SHRI MOHD. SHAFI QURESHI: The
Railway Bourd appointed a special officer in
1939 to go into this aspeet of the matter ahout
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how best to have participation of labour in the
management of railways. At this stage, it is
only confined to labour welfare and employees’
welfare activities, and there we are getting the
active association and partigjpation of the
amployees. This sphere can be widened, but
since the railway is 1 very complex institution
by itself, therefore, it will take some time to
consider all these matters.
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SHRI A. P. SHARMA : Isita fuct thata
lot of discussion has already started with the
recognised labour unions for working out a
scheme for participation of workers in manage-
ment and  decision-making, and if so, how
much time is it Jikely fo take to finalise the
scheme ?

SHRI MOHD. SHAFI QURESHI : Yes;
the hon, Member is himself a member and it
depends upon how long he will take to  submit
his report.

SHRIB.S. MURTHY : Isita fact that
the railway employces arc not allowed to be-
come members of railway users’ consultative
committees ? May T also know whether it is a
fact that one Harijan member from Madras
who has been nominated in the Madras Zonal
Railway Users’ Consultative Committee has
been asked not to attend the meetings ?
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SHRI CHAPAL BHATTACHARYYA:
Will the hon. Minister of Railways kindly state
whether the question of participation of workers
in the management is limited only to the Rail.
way Board or at all levels, and whether active
help and cooperation of these employees has
heen sought for particularly at different centres
where there is leakage and corruption in order
to put a stop to them ?

SHRI MOHD. SHAFI QURESHI: The
idea of participation is not only at the higher
level, but the idea is that it should go down to
the lowest level.

ot T agE ared : WA
# Yoy @€ § gfafifue W ¥ www §
I AT AT ) 5q WAy w7 Fwe
frr @t SR ara & ?

oft gEewT W g At aw A
ag e Afew ¥ awy wav § e T g
etk §

Railway Accidents on Indian Raflways
during 1971

*940. SHRI P. GANGADEB :
SHRI 8. M. KRISHNA :

Will the Minister of RAILWAYS be pleased
1o state :

(») how many Railway accidents took place





